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CENTSAL M)MIK-ISTRATIVE TRIBUimL

PRIJrCIPAL BENCH, NEW DELHI.
/'

OA-T02/9?

r'5A-T3 5/97

with

OA-2456/9o

New Delhi this the oth day of November, 2001

Hon'ble Sh. S.R. Adiye, VC{A)
Hon'ble Dr. A. Vedavalli, M(J)

OA--702/9?

1. All India Postal Offleers(Accounts)
Association through its General
Secretary, Sadananda', 'Accounts Officer,
A-2/110-E, Kondi Gharoli, •

Mayur Vihar, Phase-Ill,
New Delhi-92.

J  2 . Sh . S i ya Rarn Sharrna,
^  R/o lX/2?0S,Gali No.17,

Kailash Nagar, Delhi—31.
3. Sh. R.C. Maurya,

S/o late Sh. R.D. Maurya,

R/o E-3642, R.J. Puram,

Lucknow—228017.

4. Sh. V.W. Abhyankar,
S/o late Sh. W.R. Abhyankar,
R/o 20, Abhyankar Nagar,
Nagpur-440 010.

5. Sh. S. Balachander,

S/o Sh. K. Seshadri,

R/o 901, BEL Layout,
V i dyaranyapur am,
Bangalore-97.

6. Sh. G- Damodararn,

S/o Sh. G. Chinnaiah,

R/o 7—2o/A, Hasth1napuram
Colony, Phase-1, Sagar Road,
Hyderabbad.

C' 7. Sh. A.K. Basu,
S/o late Sh. Raianikanta Basu,

Laipur P.O., Chakdaha,
Nadi a-7 412 22 , W. Beiiga 1 .

3. Sh. N.K. Ghosh,

S/o late Sh. Jugal Kishore Ghosh,
3/IP, Satkari Mitra Lane,

Calcutta-54.

9. Sh. Sadananda,

S/o Sh. Kri shnaswamy K.,
R/lo A-2/110-E, Kondli Gharoli,

Mayur Vihar Phase-Ill,

DeIh i-9 6. .... App1i cant s
(Present : None even on second call)

f  . -

Union of India throuyh its Secretary
Department of Post,
Ministry of Communications,

Dak Bhavan,

New Delhi-1. .... Respondent
(through Sh. R.P. Aggarwal, Advocate)



/
-2-

r-',a-?.456/98

All India Postal officers(Accounts^sociation throu^ its Gene..l
SrAaSi .A.O.,

Secretary Sadananua,^
H/o MPx-411. Sarojiiii Wctgax
15ew Delhi-23 •

Sh. T.M. Antony-

S/o Sh. S. Thangaral,
H/o B-14/337, Sector-34,
15oida, G.B. Nagar,
District(UP)-

{Present  : None even on second call)
Versus

0
k

App1i cant s

1

Union of India
through its Secretciry,
Department of Post, ^
M i n i s t r y o f Conuiiun i ca x i on b,
Dale Bhawan,
New Deihi-1-

through Sh. D,S. Mahendru,

.... Respondent

Advocate)

OSDEE (ORAL)

Hon'ble Sh. S.R. Adige, VC(A)

we note that both these OAs had been
11 Bench of the Tribunal, which has

its order dated 23.10.2001,
referred to the Fu

answered the reference vide

a copy of which is on record.

2. Both these OAs a

of in terms of the aforesa

re, therefore, disposed

id order of the Full Bench

dated 23.10.2001. No costs.

(Dr. A. Vedavaili^
M(J)

.R. Adige)
V C V n.;

/vv/


